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Demand for Liberalisation of Gold Con-
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SHRI V, NARAYANASAMY (Pondi-
cherry): Madam Deputy Chairman, I
associate myself with the special mention
made by the hon. Member...

THE DEPUTY CHAIRMAN: No speech.
Only one sentence will do.

SHRI V. NARAYANASAMY: 1 am not
making a speech. When the Gold Control
Order is relaxed, the Governmeat will get
foreign exchange and smuggling of gold fram
other countries can be stopped to the extent of
100 Kg. every year.
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